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Seizure of smuggled Gold

H I. Sbri George Fernandes:
8hrt 8. M. Joahl;
Shri Madtal Ltanaye:
Shri jr. H. Patel:
Shri 8. M. Bauer Jee:

Will the Minister of Finance be 
pleased to •tite:

( « )  the total quantity of contra­
band gold seized by the Customs and 
other Government agencies during the 
last five years;

(b )  the value thereof at Indian and 
International prices;

(c )  how this (o ld  is disposed of; 
sad

(d) whether there have been cases 
•ot n isa p p n p riitta  of the gold 
seizes l>y certain officials?

The Deputy Prime MMetet- and 
Minister o f Finance (Shri MenuJI 
I)rail); (a) The total quantity of 
contraband gold seized by the Cus­
toms and Central Excise authorities 
during the years 1962, 1963, 1964, 1965 
and first half-year of 1966 is 9929 
kgms. The information in respect of 
the second half-year of 1966 is being 
collected and will be laid on the Table 
of the Sabha.

(b) The value of the gold mentio­
ned in (a) above at international rate 
is Rs. 532 lakhs (approx.). The market 
value o f this gold is Rs. 1169 lakhs 
(approx.).

(r) Gold after confiscation is deposi­
ted in the Government mint.

(d) No case of misappropriation of 
the gold seized has come to -the no­
tice of the Government.

Accommodation for Homeless
318. Shri George Fernandes:

Shri S. ML Joshi:
Shri Madhu Uaiaye:
Shri 1 H Patel;
Shri Yasbpel Slnrh:
Shri 8- C. Sumanta:
Shri SMheahwar Prasad:

Will the Minister of Works, Housing 
and Supply be pleased to state:

(a) the number of houses needed to 
house the people who are either 
homeless or live in slums, dilapi­
dated buildings, hutments and sub­
standard houses;

(b) the number of houses which are 
being built annually by the Housing 
Boards, private and public sector em­
ployers to house their employees and 
by landlords; and

(c) whether Government are con­
sidering any proposal to start a 
lottery to find resources for housing 
construction?

The Deputy MlaMer la the MUtater 
ef Werka, — sNg « a l l a»H| <«art 
Ithel Stack): (a) The short** of
houses la urban areas in April, IMS.
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was estimated »t 114 lakhs. The cor­
responding figure tor rural areas was 
600 lakhs.

(b) On an average, about 40,000 
houses are being built annually by the 
various agencies under the social 
housing schemes of this Ministry. 
Statistics of houses being built by other 
public authorities (e.g. Central Minis­
tries! Departments, States, undertak­
ings. and local bodies etc.) for their 
employees and by the private emplo­
yers'landlords are not available.

(<•) No such proposal is under consi 
deration of thc Government at present.

Operation*! Programme for IN I
319. Shri C. C. Desai: Will the

Minister of Manning be pleased to 
state:

(a) whether the Prime Minister has 
issued * directive to all Central Min­
istries to prepare an operational pro­
gramme for 1967;

(b ) the exact significance of tfce 
operational programme or so-called 
performance budget for each Depart­
ment; and

(c) what ia proposed to be achieved 
by preparing such programmes and in 
what way this innovation is an im­
provement for the better over the pre­
vious position?

The Minister o t Planning, Petrateom 
and Chemical* and Social Welfare 
(Slut Anoka Mehta): (a) and (b).
The Ministries have been advised to 
frame suitable performance budgets 
for the next twelve months.

(c) Performance budgeting purports 
to place the accent on actual perfor­
mance on the basis o f physical targets, 
etc. and Implementation of program­
mes «nd not Just on financial utilisa­
tion.

UMMttftriMd O M ja U a a  o t Govern-
- m ant Q s m in

M  C. C. XMMHd: 
. ' '  MM  ttartta Nand:

Shri J. B. Mttgh:
Shri Hwftt Sfeagh:
Shri B lu n t  Singh Chauhan:

Will the Minister of Works, Whaling 
and Supply be pleased to state:

(a) the number of Government 
bungalows in occupation of unautho­
rised persons;

(b ) the rant being charged from 
them; and

(c) the steps Government contem­
plate to get such houses vacated in 
view of the shortage of accommoda­
tion?

The Deputy Minister in the Minis­
try o f Works. H n s te f  and Suppij 
(Shri Iqbal Singh): (a) 36 bangaiow
typ? accommodation.

(b) Rent is being charged at mar­
ket rate.

(c ) In some cases eviction procee­
dings under the Public Premises (Evic_ 
tion of Unauthorised Occupants) Act, 
1958, have already been started and 
in others these are being initiated.

Excise Dnty on Petrol and K ertwa*

321. Shri Seqneira: W ill the
Minister of Finance be pleased to 
state:

(a) die Central excise duties that 
were levied on Petrol, Kerosene, Re­
fined Diesel. Light Diesel and Furnace
Oil, (i) before devaluation (ii) after 
devaluation, in rupees per kilolitre;

(b) the additional excise duties 
levied on each of the above products, 
in terms of rupees per kilolitre,' and

(c) the proportion of the sale Of 
each o f the above products to the total 
sales of all the above products?

The Deputy Prime Minister and 
Minister of Finance (Shri Moraijl 
Desai): (a) to (c). The inftmsttCB 
is furnished in the statement laid art 
the Table o f the House. [Placed Ht U -  • 
brary. See S o. LT-380/6T). /
Light Diesel Oil and rum^Rn Ott « r *




